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COIdIrmatiOD of ClviliaD Gazetted 
otIlcers of OrdDlmee Estabilshmeats 

1m. Sbrl s. M. Banerjee: Will the 
Minister of Defence be pleased to 
.tate: 

(a) whether the erstwhile Civilian 
Gazetted Officers now working as 
Ordnance Officers in Ordnance Estab-
lishment have not been made perma-
nent; 

(b) whether some of these oIficers 
have worked as such for more than 
10 or 15 years; and 

(C) It so, the reason for the same? 
The Minister of State In the MlDJs-

trJ of Defence (Shrl Bqh1UlUll8iah): 
Ca) A large number of OrdnaIn.ce 
Officers (Civ). have a1rea.cI& 
been made permanent against the 
authorised permanent strength. Con-
firmations against the remaining 
permIIilleIlt vactmcies are expected to 
take place shortly after the recom-
mendation of the departmental Promo-
tion Committee which is presided over 
by a Member of the UPSC, i8 received. 

(b) yes, Sir. 

Ce) The total strength or Ordnance 
Officers CCiv.) is more than the 
authorised permanent posts. ConfIr-
mations can ,therefore be Dl8de as 
permanent vacancies occur. 

Three-Year Degree Coarse In Madns 

lW. Shri UlII&IIAth: Will the 
Minister of Education be pleased to 
state: 

(a) whether the three-Year Degree 
Course scheme has been implemented 
in all colleges of the State of Madras; 

Cb) it not, which are the colleges 
atUl left over and the reasons there-
for; and 

(c) by what time it is proposed to 
implement the sc:heme in full In the 
State of Madras! 

The MJnIster of Education (Dr 
1[. L. 8hrimall): (a) Yes, Sir. 

(b) and (c). Do not arise. 

lleavy Electricals Factory at Nanpl 
Dam 

HM. 8hrl Daljlt Singh: Will the 
Minister of steel aDd Heavy Indus-
tries be pleased to state: 

(a) whether it is a fact that a pro-
posal was under consideration of 
Government to set up a Heavy elec-
trical factory at Nanga! Dam; and 

(b) if so, the decision taken there· 
on! 

The MlDJ8ter of Steel and Heavy 
Industries (Shrl C. SubramanJam) : 
(a) and (b). Nanga! in the Punjab 
was one of marny sites in different 
States considered by a Technical Com-
mittee for the location of a Heavy 
Electrical Plant. 

Following the report of the Com-
mittee Government announced on . 
20th September 1961, lin a press com-
munique the following locations for 
the new electrical plants in the public 
aec:tor:-
(i) Heavy Blectri&1 at Ranipur site in 
Plant at (Sovier Saharanpur Dlstt 

of H.P. 




